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. herein below the detzils of the assets (immoevable, movable, bank balance, erc.) of

Retalls of movable assels
(Assets in joint name indicating the extent of foint ownership will also have to be
\\‘\ givern)
&, | Description |  Self | Spouse Dependant-1 | Dependant-2 | Dependant-3 |
Wrﬂq{ . : SRR Name Mame | Etc.Name |
y’ L g fo,000-| NIL MLl TNIE e |
(V22 [T | Depasits in 15, 0 T l
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A Banks, Financial | & | |
15 Institutions And |97 $B3| NIL | NTL NIl NI L |
Non-Banking Lot
Financial !
! L Companies AcLo g t
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\ Detentures and i :
A SV " Shares in NIL NIL MEL 3 NEL NIL
\> companies ' : y i | i
(ivy © Other financial } 1
institutions,
nSS, Postal T NIL NI L NTL NIL
Savings, LIC |
| Policies, etc i
A(T!} Mator Vehicles
(details of i T E NI L X
make, elc,} N1L NI L I iL
{v1) | Jeweliery (give | Grald 19 B
details of '
weight and 4s,000/- NIL NI L nNIL NTL
value)
{vit) | Other assels, { i
such as vaiues
of claims / BLL NTL NT L NIL NIL
| !interests , :

Note: Value of Bands / shares / Debentures as per the latest market vaiue in Stock
Exchange iIn respect of listed compahies and as per pooks in the case of nen fisted
companles should be given.

* Dependant here means a person substantially dependent on the incomsa of the

employee,
%ﬂn le L@t



&,

Details of Immoyahis dssels
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Mon-Agricultural Land
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Buildings (Cemmercial
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Location{s)
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-Current market value |
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- Extant (Total
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- Current market
value
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Others (such as INTL

NIL

N‘I-L.

NTL

NT L

(2)

I give herein below the details of my liabilitles / overdues o putlic financial
institutions and government dues:-
_ [Mote : Please give separate detalls for 2ach item)

[sr. | Descripdon - Home & addrass of Bonk / Amount outstanding as
Na, Financial Institutions{s} / O e
X Department (s}
(a) (i} Loans from Banks i
{1} Loans from financlal
instiutions NTL 3 mEL
(i) Government Dues:
| (a) dues to departments
! dealing with government NTL NTL
accommeadation = 7
(b) dues 1o departmeats
dealing with supply of NTL NTL
water _
(c} dues to departments
dealing with supply of
electricity NIL NIl
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(d) dues 1o departments
gealing with telephancs 3 '1” g = 1. 2 e
i (e} dues 1o departmeants |
| deating with government !
transpoert (including NIL N1L !
,orreraft and helicoplers) | 2 : e
| (F) Other dues, If any NTL NIL :
by | () Income Tax includmg | 2 SR
surcharge [Also indicate .
the assessment year upto P L {
which Income Tax Return |
filed. Glve also Péermanent (’1(’1 EPK 6321\ E
Account Number (PANY]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth NIL NTL
Tax return fied.] e
(I} Salaes Tax [Only in N
case of proprietary 2 11
| business] : <4 vt
(iv) Property Tax NIl NI
C.  Peatsoonal Detall
GPF/CPF/PRAN o, - 110155365127
Gender :- (M7F)
Date of Birth i
el I 012 1419 5 | (oo/MMAYYY)
Class/Graup i C :
, {A/B/C]
Codre *  [BIHAR VIDHAN SABHA SACHIVAlAM

(Full Name e.g. B,A.S.-Bihar Administrative Service,

B.S.5.- Blhar Secretariat Service etc.)

Home District i KAIMUR RHABRHUA

I hereby declare that thé sbove details are trus to the best of my

knowiledga and belief,

PlacePﬂTNp‘
pater41.).02) 2021

Sipnature j ’tk‘lmm
Mame of Employee! 370111{””?’31

Designation:.DF FICE ATTENPANT
Department: RBINPR _VIPHAN, 3 3.'?2."’..3.,? ATNA

Note: Pleasa sign each page of the declaration. Asset deciaration form
must ba in A4 size white paper with computer typed (single side)
iy prescribed format.




